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This I.A was called on for hearing today.
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[I N CHANVBERS]

Petitioner-in-person
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Raj esh Kumar, Adv.
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Dheeraj Nair, Adv.
Kedar Nat h Tri pat hy,
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Adv.
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. Ranj an Kumar Pandey, Adv.
Ms. Ap & J Chanbers
Ms. Karanjawal a & Co.

Ms Suresh A Shroff & Co.

UPON hearing the counsel the Court made the follow ng
ORDER

| mpl eadnrent application no. 5 which was rejected by the
Regi strar, was taken up in appeal before the Court and vide
order dated 3rd August 2012, the Court had allowed the
application for inpleadnent subject to just exception.

I. A No.18 seeking permission to inspect the case file in

Wit Petition (C No. 265 of 2011 is allowed as the application

for inpleadnent has been allowed by this Court.

(RASH GUPTA)
Sr.P.A

(RAJI NDER KAUR)
COURT MASTER



